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owmer should make necessary arrasge-
ment for contaiming the cffluence inside
the factory premises and treat the same
with the plant available for this purpose
snd then remove the wastes to far off
places in solid form. I would request
the hon. Minister for Industry to issue
pecessary instructions to the industries in
this regard. Otherwise, people in these
areas are prone to suffer from some ceon-
tageous disease. Government should take
urgent action on this matter in order to
see that cultivaticn and other plants and
trees in the surrounding areas are saved
from decay and ecological balance is
maintained in the District,

[Translation]

(iv) Need to direct the State Govera-
ments of Uttar Pradesh and
Bihar to take up preventive meas-
ures to check the recurring mea-
ace of floods in these States.

SHRI MADAN PANDEY (Gorakh-
pur) : Mr, Deputy Speaker, Sir, Under
Rule 377, with your permission, I would
like to draw the attention of the Govern-
ment 10 the following matter of urgent
public importance.

This year also the country is facing
the problem of floods. Each and
every part of the country 13 affected
by fleods and there is a demand for succ-
our. Our Government is spending crores
of rupees every year to solve this prob.
lem but it is regretful that steps are taken
only when the floods have already come.
For ecxample, Deoria district of Uttar
Pradesh is frequently affected by floods
as the Bihar Government has npot
constructed an embankment on
the western side of the Burhi Gandak
river. Although the Government
of Uttar Pradesh has already spent Rs,
35 lakhs to check soil erosion yet large
aress of Gerakhpur and Deoria are under
the threat of floods because the Govern-
ment of Bihar is not paying any attention
to this problem. The Uttar Pradesh
Government has ecarmarked Rs- 32 crores
this year also, to meet the situation crea-
ted by the floods and for relief work.
Similazly, Bihar Government must have
ecarmarked funds to meet the situation
created by floods. If timely action and
preventive measures to cheek the recwrr-
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ence of floods are taken, then lakhs orf
rupces can be saved Besides, we can
get rid of the recurring menace of floods
for ever.

Therefore, I would requcst the Cent-
ral Government to direct the State Gov-
ernments of Uttar Pradesh and Bihar to
jointly undertake suitabie time bound pro-
grammes and measures which would solve
the problem of floods in Burhi Gandak
and Ghaghra rivers permanently so that
there is no wastages of money,

(v) Need to sanction schemes for the
development of the backward tri-
bal areas of the country.

SHRI MANKURAM SODI (Bastar):
Mr Deputy Speaker, Sir, today if any
backward area of the country is to be
developed, then it is necessary to provide
facilities like metalled roads,potable water,
educational institutions, medicines, power
supply, irrigation facilities and marketing
of agricultural produce. After so many
years of independence, it is now only that
emphasis is now being laid on this aspect
in our Five Year Plans. The people
belonging to the backward areas are
dreaming of joiming the mainstream of
of Indian life but contrary to their expec-
tations it is the environment of the coun-
try which proves to the stumbling blocks.
Today if any steps are taken to connect
the inaccessible areas with the main road
then somehow that work is stalled; simi-
larly, if a source of potable water is loca-
ted, it is not tapped on the plea that it is
a forests arcas; and again in a similar
fashion, if people want to construct a
school or college building somewhere,
then that place is also shown as a forest
arca in the records. Rural electrification
schemes are often dismissed on the pre-
text of presence of thickets in the area.
Small irrigation proiects are also not
sanctioned on smmilar grounds. Thus
all these projects are held vp in the name
of protectiog ecology. The Bodhghat
project of Baster is an illustration of this
sort of reasoning. Environment cannot
become an obstacle where the political
Jeaders are strong enough. In those
areas every small and big scheme is being
iniplemented properly.
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1n this connection, I would request
the Central Government to ensure that
the schemes meant for development of
backward areas are not held up in the
pamé of protecting environment, and that
shey are linked with the mainstream of
development so that the country as well
as its integrity is strengthened.

[English]

(vi) Need to run more trains from
Kalyan to Bombay V.T.

SHRI S. G. GHOLAP (Thane) : It is
a fact that Kalyan-Bombay VT local trains
are always overcrowed and it is the urgent
need of the day to have more trains from
Kalyan and accordingly Railways have
taken a decision to shift the goods shed
from West to FEast at Kalyan, so (hat
home platirom at Kalyan can be made
available and more trains can be run from
Kalyan.

Now the goods traffic is shifted from
west to east and goods shed can be ulili-
sed for local trains as it is dome at
Thana.

1t is also a fact that the then Divisi-
onal Manager, Bombay announced at the
time of opening of foot-overbridge at
Dombivali that the above facility at Kal-
yan will be made available tefore June
1986 and there will be a train after every
five minutes.

In the above circumstances, it is req-
uested that action be taken so that more
trains can be run from Kalyan to Bombay
V.T.

(vii) Need to complete the conmstruc-
’ tion of second bridge over fHooghly
at Calcatta at the earliest.

SHRI NARAYAN CHOUBEY (Mid-
msapore) : The second bridge on the
Hooghly at Calcutta is yet far from com-
pletion. This bridge was accepted on a
priority basis for construction more than
{5 years back. Thoe esitmated cost of the
bridge has gone up to Rs.175 crores from
the original Rs. 9 crores due to abnm:ma!
delay and comsequent escalation of prices,

in the country ,

Still there is no view in sight towards its
completion. Calcutta which is one of
most congested cities in India needs very
Farly completion of this bridge for easing
its most congested traffic, It is a
matter of regret that many target dates
have been fixed earlier for its completion
raising high hopes in the minds of the
people; but ultimately all hopes were
belied. I urge upon the Government
to take up the matter and do whatsoexer
is possible to complete the construction
of this bridge as early as possible taking
the State Governnient into confidence.

(vili) Need to provide financial assls-
tance to Karnataka for setting wp
power generating plants there,

DR. V. VENKATESH (Kolar) :
There is an acute power crisis in Kar-
nataka on account of the unprecedented
drought during last four years. This year
also there is no sufficient rain in the
State. The small and medium farmers
have become helpless. Their pumpsets
have become useless due to lack of power
supply,

Karnataka has several plans to
generate power. There isa proposal to
set up a gas turbine plant of the capa-
city of 120 Mega Watts in Bangalore.
Four power generating units of the
capacity of 10 Mega Watts each are
going to be set up at Bidar, Indi, Kolar
and Tamkur. These centres would fulfil
the requirement of electricity for agri-
culture and to small scale industries.

Therefore, I urge upon the Central
Government to help the State in setting
up of these power generating centres at
the earliest.

1°.26 hrs.

DISCUSSION RE : ECONOMIC
SITUATION IN THE COUNTRY—
Contd.

[Englisk]

MR. DEPUTY SPEAKER: We
will now take up Item No. 6re



